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Memberdilp of Afrioaltuna Coopera
tive Oredlt Socletlef

1020. SHRI DINEN BHATTA- 
CHARYYA: Will the Minister of AG
RICULTURE AND IRRIGATION be 
pleased to state the total number of 
Membership in the agricultural credit 
cooperative societies which are claimed 
to be the back bone of the cooperative 
Movement?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRl BHANU 
PRATAP SINGH): As on 30th June,
1977, the total membership of primary 
agricultural credit societies in the 
country was 448.31 lakhs.

Nnmber of SCs & STs Etaiployees in 
the M inistry of Rehabilitation and 

Supply

1021. SHRI B. C. KAMBLE: WiU
the Minister of WORKS AND HOUS
ING AND SUPPLY AND REHABILI
TATION be pleased to state:

(a) the total number of Schoduled 
Casteg and Scheduled Tribes emplo- 
yee3 in each class of service in the 
Mini5itry of Supply and Rehabi
litation against whom there are 
adverse remarks in their Confiential 
Records and the kinds of adverse 
remarks and effect of them; and

(b) what steps Government propose 
to do justice to the Scheduled Castes 
and Scheduled Tribeg employees in 
the matter of such indiscriminate 
remarks, marring their promotions?

THE m in is t e r  o f  WORKS AND 
HOUSING AND SUPPLY AND REHA
BILITATION (SHRI SIKANDER 
BAKHT): (a) The information is be
ing collected and will be laid on the 
Table of the Sabha.

(b) The question whether remarks 
made pn any such employee are indis- 
crin^nate or not, will depend on the 
merits of the case and the sustanability

of the remarks. Government instruc
tions on the procedure to be adopted 
in the maintenance of annual confi
dential records and the safeguards 
and remedies available against any 
unsustained assessment as applicable 
to all Government employees will be 
adopted on any aggrieved employee in
voking such provisions.

Licence fee for fishing in Delhi

1022. SHRI SHRIKRISHNA SINGH: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to
state:

(a) whether licence fee for fishing 
in Okhla, Delhi is only Rs. 1.25 per
day;

(b) whether licence fee in fishing 
spots, developed by Delhi Develop* 
ment Authority^ is Rs. 5.00 per day;

(c) the reasons for charging by 
Delhi Development Authority four 
times of the licence fee charged at 
Okhla; and

(d) whether Delhi Development 
Authority propose to reduce the 
licence fee t© promote fishing as a 
sport in their spots and if need be, 
by limiting the quantum of catch, 
say 5 kilos, per licence, per day?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARN ALA): (a)
The Okhla water area is divided into 
two parts for the purpose of amateur 
fishing. Daily licence for amateurs in
cluding the reserved notch is Rs. 2.50 
and for areas excluding the reserv
ed notch is Rs. 1.25.

(b) Yes Sir. The Delhi Development 
Authority charges Rs. 5.00 per day 
for fishing at spots, developed by the 
Delhi Development Authority.

(c) Fishing spots developed by the 
Delhi Development Authority are in 
static water and ponds and not flow-
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ii>g water. These spots recreational 
and considerable amount is spent on 
their maintenance. The fees are com- 
censurate with costs,

(d) There is no proposal for reduc
tion of licence fee.

(b) if so, when it is likely that the 
Board will be declared And work 
started; and

(c) if not, what are the constraints 
against the continuation of the Board 
and 3tepg taken to remove them?
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Brahmaputra River Board to con
trol Flood Water

1024. SHRI PURNANARAYAN 
SINHA:

SHRI KIRIT BIKRAM DEB 
BURMAN:

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) whether steps have been taken 
to constitute the Brahmaputra River 
Board in order to control the flood 
water of the Brahmaputra River in 
Assam;

THE MINISTER OF AGRICULr 
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a)
to (c). A draft bill for the constitution 
of the Brahmaputra River Board un
der the Central Government for the 
preparation of a Master Plan for the 
control of floods, bank erosion and 
the improvement gf the drainage in 
the Brahmaputra valley, having re
gard to the development and utilisa
tion of the water resources of the 
basin for irrigation, hydro-power, na
vigation and other benefits, and also 
the construction of multipurpose river 
Talley projects and other connected 
functionfi. is included in the list of 
bills to be introduced during the cur
rent session of Parliament.
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